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COAAM 

(1) Hontbie  iir, .H. ferivedi ( Vice Un.airman) 

(2) Ho'be iir. P.j, Joshi ( Juciicia1 i'iemi.er) 

The iearnect couseL ior the parties are present. 
iir. .&.K. shah wishes to L-iLe eply to the application. 
his reest is considerea. The case is aa.journeu to - 
4th August 1986 for jurther uirectjons. In the Lueentime, 

17-7-86 	interim oraer e- conti.aieci ti.ju nirther oraers. 
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